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paper factory with 150 tons per day
production by the party.

WTFWM The paper
industry is well-developed. For
what purpose is this loan asked for?
Is it for the purchase of machinery?
I ask this because the Planning Com-
mission has deeided that as far as the
paper industry is concerned, the
nh::cillinery should be manufactured

ally.

Shri Manubhai Shah: It is all
foreign exchange. We have not yet
reached that stage when 100 per cent.
machinery could be fabricated in the
country. But we are making a
beginning and within perhaps three
years, 75-80 per cent. of the ‘paper’
machinery will be made in the coun-
try, but the balance will still have to
be imported.

Shri Raghunath Singh: May I know
whether the loan was arranged with
the previous sanction of Government
and whether Government have gua-
ranteed repayment of the loan?

Shri Manubhai Shah: The permis-
mission of Government was taken.
There is no question of guarantee. It
is the guarantee of the machinery ijt-
self which would be hypotheticated
and other conditions and terms with
the approval of Government, they
will expend this foreign exchange
loan.

Shri Kalika Singh: May 1 know
whether the raw materials to be uti-
lised by this mill will be mainly
bamboos and pulp obtained in Madhya
Pradesh?

Shri Manubhai Shah: Mostly bam-
boo, and all pulp from Madhya Pra-
desh.
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Implementation of Repommendations
dMWmmlam

+
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"\ Shri Tangamani:

Will the Prime Minister be pleased
to state:

(a) whether the Textile Wage
Board's recommendations have been
implemented in the textile mills in
Pondicherry.

(b) if not, the reasons for the same;

(¢) whether the majority union
haw its representative capacity es-
tablished as per the prevalent French
Law demanded arbitration;

(d) if so, why no steps have been
taken so far; and

(e) what steps are now proposed
for extending the benefit to the
Pondicherry textile workers?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) and (b). The Textile Wage
Board’s recommendations could not
be implemented so far as there has
been  disagreement between the
management and labour regarding
their interpretation, despite the efforts
of the Chief Commissioner, Pondi-
cherry.

(¢) Under the French Law at
present in force in Pondicherry, arbi-
tration can be ordered only by the
consent of all the parties concerned
and not by that of any one of them,

(d) and (e). Government have
now decided to appoint an ad hoc
Tribunal to arbitrate in the dispute
existing between the management and
labour., Necessary order is being
issued.

Shri Indrajit Gupta: Is it not a fact
that last November there was a
unanimous recommendation made by
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all the parties concerned in Pondi-
cherry that an arbitrator should be
appointed and they would be willing
to abide by the decision of that arbi-
trator? I want to know why Gov-
ernment have delayed the matter so
long.

Shrimati Lakshmi Menon: Govern-
ment has not delayed the matter, be-
cause, under the existing law, ncthing
can be done. The process is very com-
plicated. Therefore, we have 0 in-
voke the Foreign Jurisdiction Act,
with regard to the points in dispute,
and now it is being referred to an
ad hoc one-man tribunal.

Shri Indrajit Gupta: May I know
whether Government has any pro-
posals in view to end this applcation
of the French Labour Code at Pondi-
cherry and to replace it by the In-
dustrial Disputes Act.

Shrimatli Lakshmi Menon: The hon.
Member knows that can be done only
when there is a de jure transfer.

Export of Films

*679. Shri A. M. Tariq: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of flims exported
by India annually during each of the
last three years;

(b) the amount of foreign exchange
earned by them;

(c) whether it is a fact that if the
export business is handled by Gov-
ernment through State Trading Cor-
poration or allied agencies, the foreign
exchange earnings can increase to a
large extent; and

(d) whether it is a fact that barter
system of trade between India and
the other countries, particularly
England and America, in respect of
films will be advantageous to India?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). A
statemcent is laid on the Table of the
House, [See Appendix II, annexure
No. 49].
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(c) and (d). All possible avcnues
for increasing exports of films are
being explored. The suggestions of
the hon’'ble Member will be borne in
mind if and when further steps are
considered.
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